| TEM NO. 215 COURT NO. 1 SECTI ON | |
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).6965-6967/2012
(From the judgenent and order dated 02/07/2012 in CRLMC No.2180/2012,

dated 06/07/2012 in CRLMC No.2180/2012, dated 06/ 08/ 2012 in CRLMC
No. 2180/ 2012, of The H GH COURT OF DELH AT N. DELHI)

SAYED MOHD. AHVED KAZM Petitioner(s)
VERSUS
STATE, GNCTD & ORS. Respondent ( s)
(Wth appln(s) for bail,inpleadnment and inpleadment and permission to file

addi ti onal docunents
( for final disposal )

Date: 12/10/2012 These Petitions were called on for hearing today.

CORAM :
HON BLE THE CH EF JUSTI CE
HON BLE MR JUSTI CE SURI NDER SI NGH NI JJAR
HON BLE MR JUSTI CE J. CHELAMESWAR

For Petitioner(s) Mehnood Prache, Adv.

Gaj i nder Kunar, Adv.
Shei kh Faroz | gbal, Adv.
S. Si ngh, Adv.

. Chander Shekher, Adv.

M. Chirag M Shroff, AOR

=33s%

For Respondent (s) M. Harin P. Raval, ASG
M. Shriniwas Khal ap, Adv.
M. B.V. Bal aram Das, AOR
UPON hearing counsel the Court nmade the foll ow ng
ORDER

Let these matters be listed on Monday (15th Cctober, 2012),
before the 'Fresh Matters’.

| (Sheet al Dhingra) | | (Jugi nder Kaur)
| COURT MASTER | | Assistant Registrar



